Y
Bail Application
State v. Ganga Dayal
FIR No.: Not known
PS: Subzi Mandi
21.10.2020

Ld. P.O. is on leave today.

Present:  Mr. Pawan Kumar, learned Addl.PP for State.
Sh. Pradeep Kumar, Ld. Counsel for applicant.

Part arguments heard.

10 to appear through VC.
lssue notice to 10 accordingly for next date of hearing. In the

meanwhile, no coercive action is taken against accused till next date of

Put up for further arguments and appropriaie ﬂer.
02.11.2020. Dsder be gr—n DO Ao cCeh® .

/)

hearing.
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